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2. 1 am, thercfore, to return herewith
the said Bill in accordance with the
provisions of rule 121 of the Rules of
proccdure, and conduct of Business in
Lok Sabha with the request that the
concurrence of Rajya Sabha in the said
amendments be  communicated to Lok
Sabha.™

Madam, | lay a copy of the amended
Bill on the Tablc.

REPORT OF THE DEPARTMENT-

RELATED PARLIAMENTARY
STANDING COMMITTEE ON
COMMERCE

SHRI  CHATURANAN  MISHRA
(Bihar) Madam, [ present the  Sixth
Report (in English and Hindi} of the
Department-Related Parliamentary
Standing Committcc on Commerce, on
Demands for Grants (1994-95)  of  the
Minstry of Textiles.

REPORT AND MINUTES OF THE
STANDING COMITTEE ON URBAN
AND RURAL DEVELOPMENT
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Strike by Bank Employecs
SHRI RAJNI RANJAN SAHU

‘(Bihar): Madam, there is a notice also
and wec arc sccing in the Press that the
bank cmplovees are going on strike. T'hey
all went on strike on several occasions
last ycar and carly this year and these
unions indulged in work stoppages. It is
cstimated that a onc day nationwide bank
strike leads to a loss of around 7 million
manhours, cheques worth around Rs.
6,500 crores get held up for clearance and
apart from this. this has given a severe
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set-back to the cconomic growth and
caused  great  nconvenicnee  to the
commonman,

The bank cmployces arc onc of the
best looked after scgments amongst the
organised labour, enjoying the bencfits of
high  basic  salarics, inflation-indexed
dearness allowance, subsidised loans for
housing, conveyance and purchasc of
houschold articles and goods, allowances
for cducational qualifications and special
skills, attractive lcave farc concession,
medical benefits for sclf and the family
members, cte. Receently, despite banks
facing « distress situation in respect of
profits, a pension  scheme for the
workforce with some other bencfits was
agreed to involving a huge outgo of
R<.S(6) crores a ycar. To usher in
computerisation in the banking industry
which s  very important to  gain
compctitive power and to improve the
quality of customer service, an advancc
increment was given to all the employces
mvolving annual cxpenditure within the
overall outgo of Rs.500 crores.

Madam, keeping in view the nced for
better customer scrvice and giving top
priority to productivity and
comipetitiveness in the industry as our
national goal, it is high time that strict
mcasurcs were taken. The Government
should see to it that not even a day’s loss
in the industry is there and the people
are not put to inconvenience. It is against
the national interests.

SHRI GURUDAS DAS GUPTA
{West  Bengal): Madam, it is Dr.
Manmohan Singh and his policy of
privatisation which is responsible for
today’s strike.

THE DEPUTY CHAIRMAN: Arc
you associating or disassociating?

(Interruptions)

SHRI GURUDAS DAS GUPTA: The
strike is against privatisation. The
Government should not allow the prescnt
policy of Dr. Manmohan Singh to
continuc, which is not in the national
intcrest. The national interest is bcing
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betrayed. The wholc nations
is...(Interruptions)... Madam, we  all
protest very scriously against the policy
of Manmohan singh. Hec is the solc
Minister responsible for this.

(Interruptions)
THE DEPUTY CHAIRMAN: Now
that is over. Plcasc sit

down...(Interruptions)...Gurudasji,  arc
you  supporting it or  opposing
it?...(Interruptions). ..

SHRI GURUDAS DAS GUPTA: Our
orgnisation is taking the
lcad....(Interruptions)...1 take pride, wc
take pride in....(Interruptions)....

Iumumfa: e S, afs)

SHRI V. NARAYANASAMY:
(Pondicherry) He takes pride in making
the employccs not to do their
‘work...(Interruptions)...

SHRI GURUDAS DAS GUPTA: It is
the Ministcr who is responsible. he is the
only Minister who is responsible. He has
no right...(Interruptions)...It is the policy
of the Government which
is...(Interruptions). ..

THE DUPUTY CHAIRMAN: Mr.
Gurudas Das Gupta, now pleasc sit
down. (Interruptions)...

SHRI S. JAIPAL REDDY (Andhra
Pradesh): Madam, kindly permit me.

THE DEPUTY CHAIRMAN: On
what? Is it a new  matter?
...(Interruptions)...He is talking about thc
banks. Let this matter be over...
(Interruptions)...Are you supporting it or
opposing it?...(Interruptions)... Gurudasiji,
please sit down.

(Interruptions)

SHRI V. NARAYANASAMY: The
union which is affiliated to CPI and
CPI(M) is misguiding the peopie.

SHRI GURUDAS DAS GUPTA: It is
because of the policy of the big

indusrialists...(Interruptions).... The big
industrialists are behind it.
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THE DEPUTY CHAIRMAN:
Everybody who is supporting or opposing
the strikc, plcasc sit down. Will you
plcasc sit down...(Interruptions)...Picase
sit down. (Interruptions)...Plcasc sit
down...(Interruptions)... Whatever you
may say, please sit down...
(Interruptions)... Sit down...
(Interruptions)... Gurudasji, please sit
down. All the supporters and opposers,
Pleasc sit down.
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(Interruptions)
SHR1 GURUDAS DAS GUPTA:

Those who opposec the nation, also
opposc the strike.

(Interruptions)

DR. BIPLAB DASGUPTA (West
Bengal): We arc not supporting these
anti-worker spceches. What is it you
saying? What is this, Madam? 1 object to
his remarks....(Interruptions)...It is the
policy of your Government which is
responsible.

(Interruptions)

THE DEPUTY CHAIRMAN: Let Mr.
Mathur complete. 1 will aliow you, Mr.
Reddy.
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THE DEPUTY CHAIRMAN:
Gurudasji, please sit down. I am nof
allowing it.

Mr. Gurudas Das Gupta, please sit
down. (Interruptions)... You are not
allowed. (Interruptions)... 1 am not
allowing. Please sit down.
(Interruptions)... Nothing is going on
record. (Interruptions)... You have a
right to make your viewpoints.
(Interruptions)... please sit down.
(Interruptions)... Mr. Gurudas Das
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Gupta, plcasc sit down. (Interruptions)...
Just a minute, Mathurji. You have a right
to make your viewpoints
(Interruptions)... 1 said, “plcasc it
down”™. You madc your vicwpoints,
(Interruptions). ..

SHRI GURUDAS DAS GUPTA: You
did not allow mec. (Interruptions)...

THE DEPUTY CHAIRMAN:
Correct.  You also did not allow.
(Interruptions)... pleased sit down. Mr.
Gurudas Das Gupta, please sit down.
(Imterruptions)...  Mr.  Narayanasamy,
plcasc sit down. Gurudasji, I called your
name and you spoke. (Interruptions). .
Just onc minute, please. T allowed you to
spcak and it is a part of the record. Now
other Mcmbers have a right to have thar
viewpoints. Decfinitely 1 am going to
allow to spcak whoever wants to speak
Some may specak in support of you and
somc may spcak against you. That docs
not mcan you should not allow othcrs
and drown their voice. (Interruptions}..
Now, I won’t permit it. (Interruptions) ..
If you agrec, please it down.
(Interruptions)...

SHRI GURUDAS DAS GUPTA:
Should 1 not usc my frecedom?

THE DEPUTY CHAIRMAN: You
have your freedom of  specch.
(Interruptionsy)...

SHRI GURUDAS DAS GUPTA: You
did not allow me. (Interruptions)...

- THE DEPUTY CHAIRMAN: Onc
= Minute. Let me bring to the notice of the
Members that they have their freedom of
speech. Now, if I have identified Mr.
. Mathur, he has his freedom of specch.
Please co-opcrate. The House is run on
different opinions. The House is not run
on one opinion. So, let them express
their opinion. (Interruptions)...

SHRI GURUDAS DAS GUPTA: Let
me express my opinion. He did not allow
me. (Interruptions)...

THE DEPUTY CHAIRMAN: If you
did not hear, you were not in the House,
if I remember. So, definitely you could
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not follow. (Interruptions)... Please sit
down. 1 have noticed who arc in the
Housc and who are not in the Hou .
(Interruptions)... Please go and see ti
reccord tomorrow or in the evening. Now,
Mr. Mathur. I have other business to do
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Reported Postponement of Thirteenth
Launch of Prithvi Missile

SHRI 5. JAIPAL REDDY (Andhra
Pradesh): Madam, I wish to draw the
attention of the entire House to a very
disturbing development. 1 am dismayed
and saddened to know that the 13th
launch of Prithvi missile has been
postponed under the pressure of the State
Department of United States.
(Interruptions)...

THE DEPUTY CHAIRMAN: Jaipalji,
you had raised it two days back.
(Interruptions)...

SHRI S. JAIPAL REDDY: Madam,



